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Junior Civil Judges - Tronsfers ond Postings of Junior Civil Judges - ORDERS
- ISSUED

NOTIFICATTON NO. 367-8.SPL.

Order dated 20.11.2018 in W.P No.28323 ol 2017 on the file of of
the erstwhile Common High Court of Judicoture ot Hyderobod.
6.O.Ms.No.60, Low (L, LA&J-Home-Courts-A) Deportment, doted
08.03.2019 from the Government of Andhro Prodesh.

The High Court mode the following tronsfers ond Postings of Junior
Civil Judges: -

I

Ms Modhuni Undrojovoropu, W/o Podolo Bosovesworo Roo,

D.No.41-20l3-13, Krishno Lonko Vijoyowodo, Krishno District, who hos been
oppointed to the post of Junior Civil Judge ogoinst 5C voconcy by direct
recruitment in place of Sri S.P.Boloji Kumor by conceling his oppointment to the
post of Junior Civil Judge, vide 6 O.Ms No.60, Low (L, LA&J-Home-Courts-A)
Deportment, doted 08.03.2019 ond subject to out come of the SLP (C) No.368
pending in the Hon'ble Supreme Court of fndio is posted os I Addl. Junior Civil

Judge, Norsoroopet,6untur District (post kept vocont)
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i) Ms. Modhuri Undrojovorapu, sholl toke chorge of her post

from If Addl. Junior Civil Judge, Sottenopolli, 6untur
District.

ii) Ms. Modhuri Undrojovoropu, is directed to submit Medicql
Fitness Certificate obtoined from o Doctor not below the ronk
of Civil Surgeon ond submit the some to the Prl. District ond

Sessions Judge. fn turn the Prl. District ond Sessions Judge
sholl forward the some to the High Court of Andhro Prodesh.

II

HI6H COURT OF ANDHRA PRADESH AT A,'AAR,AVATI

ROC. NO. 3971201 9- B.sPL.

DATED:22.04.2019.
READ:

Sri S.P.Boloji Kumor, Junior Civil Judge, Kottur, Snikokulam District, whose

oppointment to the post of Junior Civil Judge, hos been cancelled by oppointing

Ms. Modhuri Undrojovoropu in his place, vide 6.O.Ms.No.60, Low (L, LA&J-
Home-Courts-A) Deportment, doted 08.03.2019 ond subiect to out come of the
SLP (C) No.368 pending in the Hon'ble Supreme Court of fndio is hereby

directed to hondover chorge ond voluobles, if ony, to the Junior Civil Judge,

Pothopotnom, ond 9et himself relieved forthwith from the post of Junior Civil

Judge.
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The Junion Civil Judge, Pothopotnom, will be in full odditionol

chorge c,f the post of Junior Civil Judge, Kottur, until further
orders.

1

2

To

7.
8.
9.
10.
11.
12.
13.
14.

a
RE6IsTRAR 6ENERAL

FAC R,E6ISTR,AR (VI6ILANCE)

fhe offi<.ers ond inchorge officers concerned.

The Prl. Secretory to Hon'ble the Acting Chief Justice ond Personol

Secretories to Hon'ble Judges (for plocing \efore their Lordships kind

perusol).
The Registrar General ond other Registrors, High Court of Andhro

Prodesh, Amorovof i.

The Ragi:stror, I.T-cum-Centrol Project Coordinotor, High Court of Andhro

Prodesh (with o reguest to direct the concerned to uplood the
proceedings in the High Court's Website)
The Secretory to Governmant, Low (L.A & J - SC.F), DePortment,

Governme.nt of Andhro Prqdesh, Amorovoti.

The Menrber Secretory, Andhro Prodesh Stote Legol Services Authority,
Amorovo* i.

The Prl. t)istrict ond Sessions Judges,Guntur ond Srikokulom.

The I Additionol District ond Sessions Judges,6untur ond Srikokulom.
The f Addl. Junior Civil Judge, Norsoroopet,6untur District.
The II Addl. Junior Civil Judge, Sottennopolli, Guntur District.
The Junirr Civil Judge, Kottur, Srikokulom District.
The Junicr Civil Judge, Pothopotnom, Srikokulom District.
The Distr"ict Treosury Officers,Guntur ond Srikokulom.
The Sub-Treosury Off icers, Norsoroopet (6untur District); Kottur ond

Pothopot'rom (Srikokulom District)
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15. THE SECTION OFFICERS:-
(o) B.Section. (b) D.II Section, (c) Vigilonce Cell, (d) E.Section (e) Work
Review Cell, (f) O.P. Cell, (g) D.Budget, (h) Enguiry Cell (i) Computer

Section, (J) Speciol Officers Section, High Court of Andhro Prqdesh,
Aomorov,:ti.

NOTE: The Order ploced in the High Court's Website httP://hc.oD.nic.in

ond the downlooded copy from lhe web site is volid for relieving ond

joining duty.


